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w& IN THE CENTRAL ADMINISTRATIVE TRIBUNAL fro

BOMBAY BENCH BOMBAY

ORIGINAL APPLICATION NO, 1297 OF 1993,

DISTRICT : AURANGABAD .

Shri, Subhash Landge ' .o APPLICANT

o VERSUS
| Union of India and Others. de.  RESPONDENTS

COUNTER AFFIDAVIT ON BEHALF OF_APPLICANT

I, Shri Subhash Damodhar Landge do hereby
state on solemn affirmation as under N
1. That I have served as a Casual Labour
‘and worked in Doordarshan Relay Centre,Aurangabad

L - we.e.f. 08/07/1987 to 08/02/19904

2, 1 am submitting herewith “the Xerox Copy of
the experience certificate issued by ReSpondent No.,2
v and submitting heiewitp the detailed"particulars
of the receipt for the payment which is issued by the
Respondent No,2 to me;! 1 éay & submit that on the
basis of the document which shows the clear evidence

that I have warked in the Department w.e,fi 08/02/1987

-
to 08/02/1990. The copy of tke said Certificate &
receipt of the payment is annexed herewith & margéd at \

EXH, 'A* EXHIBIT __A%) |
3. I say & submit that}I have worked in the

Department as per oral instructions issued by the
T Respondent No,2 and I obeyed the orders of the

: P ggﬁfgiﬂgiﬂy$z§\ superior authority but in spite of the obeying the

ﬁﬁiy 10 ' i;ﬁeorders of the Respondent No.2, my serv1cos tysminyksd
%§\.r L{C{%§S:7“ aTe terminated orally without any notice & without
e 'Yﬁf‘ fﬁ‘ any sufflcx_nt reason, 1 approached personally

to the Respondent No, 2 f%% continuance of my servicﬁ
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L ' @&V/but in vain, I worked in the Deoartment as a
Casual Labour and Secux‘ty Guard and I obeyed the

orders of the Superior authoritiés which is. issued
from time to time to mes R

4, The ReSpondent No.2 : with malaflde 1ntantlon

terminated my services orally because I mn(}ul

Besefvation.éatego:y_a,- I say & submit that at
present, there is a vacant post in the department.
at T, V. Relay.Centre, Aurangagbad & I am ready to

serve in the Department on the above post & oblige.

Hence, this affidavit.

Place :- Auranggbad, ‘ [ o . .

.. 9a - . t
Da?e = 20 [07/1994. ( Sublasi’ Damodhar Landge \

VERIFICATION

1, Shri Subhash s/o; Damodhar Landge,
v

’ : N \’gn"; . .
@¢V ge 29 years, Occu: Secubity—Guard, T.V. Centre,
Aurangabad do hereby state on oath that the contents

of Paras 1 ta 4 are true to my personal knowledge
o & belief and that I have not suppressed any)material
o u fact. |
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Place 3~ Aurangabad,
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| w Date 3= 2y /07/1994.

Identified &
Explained by :-

Rbanzrt=
( P.V. DAWARE ), | -
ADVOCATE HIGH COURT,AURANGABAD, ' @ -

To,

The Registrar,
Central Administrative Tribunal,

Bombay,

AT



